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MR. CHAIRMAN: I shall now put the 

Demands for Excess Grants (General) to 
the vote. The question is: 

"That the respective excess sums not 
exceeding the amounts shown in the 
third column of the Order Paper be 
granted to the President to make good 
the amounts spent during the year 
ended 31st day of March, 1972 in res· 
pect of the following demands entered 
in the Second Col umn thereof : 

Demands Nos. 2 to 5, 20, 24, 41, 
46, 49, 51A, 64, 66, 74 78, 86, 93, 
107, III, 125 and 126. 

The motion was adopted. 
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MR, CHAIRMAN: I shall now put the 
Supplementary Demands for Grants (Gene· 
ral) to the vote. The question is: 

"That the respective supplementary 
SIlIIIlI not exceeding the amounts on 
Revenue Account and Capital Account 
shown in the third column of the Order 
Paper be granted to the President to 
defray the charges that will come in 
course of payment during the year end· 

Bill, 1973 

ing the 31st day of March, 1974, ill 
respect of the following demands entered 
in the second col umns thereof:-

Demands Nos. 2, 7, 11, 35, 44, 71, 
78, 90 and 98. 

The motion was adopted. 

12.47 HRS. 

APPROPRIATION (NO, 4) BILL,* 1973 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRi K. R. 
GANESH): I move for leave to intro-
duce It Bill to provide for the authorisation 
of appropriation of moneys out of the 
Consolidated Fund of India to meet the 
~mounts spent on certain services during 
the financial year ended on the 31st day 
of March, 1972, in excess of the amounts 
!;ranted for those services and for tb.at 
year. 

MR. CHAIRMAN: The question is: 

"That leave be granted to introduce 
a Bill to provide for the authorisation 
of appropriation of moneys out of the 
Consolidated Fund of India to meet 
the amounts spent on certain services 
during the financial year ended on the 
31st day of March, 1972, in excess of 
the amounts granted for those services 
and for that year." 

The motion was rulopted. 

SHRI K. R. GANESH: I introdncet 
the Bill. 

Sir, I move*: 

"That the Bill to provide for the 
authorisation of appropriation of mooeys 
out of the Consolidated Fund of India 
to meet the amounts spent on certain 
services during the financial year ended 
on the 31st day of March, 1972, in 
excess of the amounts granted' for those 
services and for that year. be taken into 

consideration." 

-:;;Published -in-Gazette of India Extraordinary. Part II. section 2, dated 19·12·73, 
t Introduced with the recommendation of the President. 
:j:Moved with recommendation of the President. 
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MR. CHAIRMAN: The question is: 

"That the Bill to provide for the 
authorisation of appropriation of moneys 
out of the Consolidated Fund of India 
to meet the amounts spent on certain 
services during the financial year ended 
on the 31st day of March, 1972, in 
excess of tbe amounts granted for those 
services ani for tbat year, be taken into 
consideration." 

The motion was adopted. 

MR. CHAIRMAN: There arc no amend-
ments. The question is: 

''That clauses 2 and 3, the Sc.hedule, 
C1anse I, the Enactin, Formula and the 
Title stand part of the Bill." 

The mo/ion was adopted. 

Clauses 2 and 3, the Schedule, Clouse I, 
the Ellac/illK Formula and the Title were 

added to the Bill. 

SHRI K. R. GANESH: I move: 
"That the Bill be passed." 

MR. CHAIRMAN: The question is 

"That the Bill be passed." 

The mo/ion was adopted. 

16.50 hrs. 

"APPROPRIATION (NO.5) BILL, 
1973. 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH) : I beg to move for leave to 
introduce a Bill to authorise payment and 
appropriation of certain further sums from 
and the out of the Consolidated Fund of 
India services of the financial year 1973-74. 

MR. CHAIRMAN: The question is : 
"That leave be granted to introduce a 

Bill to authorise payment and appro-
priation of certain further sums from 

and out of the Consolidated Fund of 
India for the services of the financial 
year 1973-74." 

The Ina/ion was adopted. 

SHRI K. R. GANESH : Sir, I introducet 
the Bill. 

I beg to move* : 

"That the Bill to authorise payment 
and appropriation of certain further 
sums from and out of the Consolidated 
Fund of India for the services of the 
financial year 1973-74, be taken into 
consideration." 

MR. CHAIRMAN: Motion moved: 

"That tbe Bill to authorise p"lyment 
and appropriation of certain further 
sums from and out of the COIlS{ ,lidated 
Fund of India for tbe services of the 
financial year 1973-74, be taken into 
conside ration. n 
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